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SHRI M. SATYANARAYAN 

HAD: : would like to know from the 
han. Linister whether there is any 
discri!'li nation between Maharashtra 
and oLher States so far as power is 
concer.led, a ~  recently, the 
!lIiniskr of Irrigation and Power him-
self ,:lmitted that "I have got only 
the P lwer Ministry and I have no 
political power behind me to sanction 
schemes. ,. He has expressed his in-
"bility. Is it a fact the Plannmg 
'.lini,t"r as well as the Finance Minis-
ter are not ~ a",Y help to 
Andhra pradesh which. as yOU know, 
is also a backward area and it is ex-

~  an unprecedented drought 
condit on? 

SHRt MOHAN DHARIA: The Cf'n-
tral Government is interested in the 
balanced growth of the whole of the 
countl v and I can assure the han. 

~  that there was no ~
nation and tbere will be no discrimi-
nation whether it is Andhra, Maha-
rashtra or Tamilnadu or ~  Bengal, 

~  .Or ..... "." ~ : :w4T ('fif; 
~ ~ i\' ~ ~ if; 

~ ~ ~ ~  f.fofur fif;trr <TtrT ~  

~ if; ~ if ~ f«<rr1!T ;r ~  

~~ ~~  

~ ~ tiit ~ 'fliT ~ ~ 

~ ll't;;r;rr i\' ~~ ~ ~  

m if; ~~ ~ mm !fiT q"T'reT it; 
mllT': tr< 'Jiq'liT ~ ~ ? lflfT ~ it 

~ ~ ~ ~ f;;rln ~ f.l; qt'ifCff 

<R-qtff'!f ll't;;r;rr if ~ ~ fi:r;nf 

~  ~ sil .. f'1if1dl lit ~ ? ~ 

~ ~ ~ ~  If[ ;;IT ~ if; ~ 

~~ ~ ~  w qt'tflft tR..crW:J ~ i\' 

'3"r ~ ~ r ~ ron-~ fif; " 
~  iWt ill ~ m<: ~ ~ ? 

SHRI MOHAN DHARI: I have al-
!,oady stated the formula tln which the 
Central assistance is given; sixty per 
cent of it ~ on the basis of popUlation. 
::'0 far as the Fifth Plan is concerlJed, 
as has been a ~  by t:te hon. Mem-
ber, We shall lay emphasis on irriga-
tIOn and power projects all over the 
country, particularly in backward 
areas if I may bring it to the notice 
of the hon, Members, the national 
programme on minimum ~ is from 
that point of view and if the backward 
villages and their difficulties are Iden-
tified I have no doubt that priority 
w JlI go to the backward area" Be-
sides. I can assure the House that it 
will be our endeavour 10 see that 

those who are lagging hehind will be 
given all possible help from the Cen-
tre. 

SHRI KRISH'-;A CHANDRA HAL-

Dl!:R: North Bengal is a backward 
area and I ,hould like to know from 
the hon, Minister whcther the Gov-
ernmoent had Sanctiollcd a!iy a~ a  

during the Fifth Plan for the dpve-
lopment of North Bengal. especially 
the tribal areas and backward arcas 
of West Bengal? 

SHRI MOHAN DHARIA: It is a 
separate question but for the infor-
mation of the hon, Member I can say 
that what we do is to gi\'e grants 

on the basis of block grants, In the 
Fifth Plan we should like to discuss 
with the State Governments so that 
we can take into consideration the 
problems of the backward areas also. 

Economic Cooperation between India 
and other countries on the pattern of 

Indo-Soviet Commission 

-509. SHRI SAMAR GUHA: Will 
the Minister of PLANNING be pleas-
ed to state: 

(a) whether organisational pattern 
on the lines of Indo-Soviet Commis-
sion for economic cooperation exists 
between India and any other country 
other than Bangia Desh; and 
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( b) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY ·OF PLANNING (SHRI 
MOHAN DHARIA): (a) Yes, Sir. 
India has set up Joint Commissions 
wjth Afganisthan, Czechoslovakia, 
Iran, Poland, Sri Lanka and Swedan 
in addition to one with the Soviet 
Union. 

(b) Does not a ~  

SHRI SAMAR GUHA: Is it a fact 
that India is having both export and 
import relations as well as aid rela-
tions with hard currency countries in 
greater volume than COMICON coun-
tries, and that during 1971-72 both the 

~ aLii imports te the COMICON 
countries decline and if so what are the 
n:asons? May I know why such joint 
economic ~  have not been 
established with regard to any of the 
hard currem'Y countries? Has the 
at.tention of the Government been 
<ira WI, to r.:ports from Moscow dated 
Odobec 10. I!l72 in which it was stat-
ed that the COMICON countries would 
he glad to have membership publica-
tion from India to associate itself with 
COMICON planning? In view of the 
,["tement made on 12 December by 
the hon. Minister about greater volu-
me of trade with the communist coun-
tri-es. is the Government going to de-
votaiJ our plan with the plans of the 
CO:lUC'ON countries? 

THE lVlINISTER OF PLANNING 
(SHRI D. P. DHAR): I have to .. ns-
wer a battery of questions. 

MR. SPEAKER: It is not the inten-
tion that your reply should be very 
long. 

SHRI D. P. DHAR: I ~ a  take the 
la,t ~  ~  There is no proposal 
under the consideration of the Gov-
ernment to devotail our plans with t'1e 
plans of any other country. But, very 
naturally, in economic relations which 
we have with so many countries, there 
is a certain amount of inter-action and 
that inter-acUon js inevitable. 

The second question is: why we dt 
not have jOint commissions with coun-
tries which do not fall within the bra-
ckets of the COMICON. I would like 
to draw the kind attention of the hon. 
Member to the reply which has been 
given to the question. Iran and 
Sweden are the two examples which 
are there. We have jOint commis-
sions with many countries and we 
have various types of relationships in 
determining our economic cooperation 
with various countries including 
U.S.A., including France, Germany 
and Japan. These committees are the 
platforms with officials as well as non-
officials. Therefore, there is no ques-
tion of any other discrimination in 
favour of a country or a a ~ a COUll-
try in having contacts on the basis of 

~  or commissions. We would 
only be too glad to respond to any 
suggestions from any country which 
are aimed at enriching, deepening and 
widening our economic and other re-
lations for our mutual benefits. 

SHRI SAMAR GUHA: In view of 
the fact that Russia has recently 
shown interest to have trade relations 
as also industrial collaboration with 
the private sectors in India and as a 
result of that whether the Dire('tOl' 
General, Technical Development, has 
identified 130 such favoullable indus-
tries and also whether it is a fact that 
Russia has shown interest for 58 such 
industries to have collaboration with 
the private sectors in India inclurling 
the monopoly houses? If so, what arE 
the dctails about them? And whether 
any suc!"! collaboration has already 
taken place or is being proposerl ~ 
take place. 

SHRI n. P. DHAR: It is extremely 
difficult for the Government to read 
the source of the private sector. 

SHRI JYOTIRMOY BOSU: YO'l do 
not keep track of the private secto!·. 

SHRI D. P. DHAR: We do keep 
track as to what the private ,,,dor· 
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does W Itilin the limits. But, we do 
not iniorm ourselves as to what is sec-
retly going on in the minds of any 
~  in this country. This is 1I0t 
physically possible. 

(Interruptions) 

The Sovet Union is perfectly at liberty 
to enter into any collaboration provid-
ed that such a collaboration is with!lI 
the procedure and law of the land and 

it does not .mpinge upon our policies. 

I can assure the hon. Member that as 
far as Soviet Union is concerned, we 
ohall take care to see that they seek 
tne permission of the Government. 

Regarding the identification of 150 
odd ind L:stries in which the ::;0 v iet 
Union are interested, a study has been 
made. I shall require notice. I shall 
mar<.e inquiries about the identitka-
tlOll. 

SHRI K. LAKKAPPA: May I know 
whether the Government are consl-
nering having economic cooperatIOn 
between India and the socialist COUII-
tries to avoid global conflicts of im-
perialism in this country? 

SHRI MOHAN DHARIA: It is a sug-

gestion for action. 

SHRI MOINUL HAQUE CHOU-
I'HURY: Do I understand that any 

~ a  with any foreign coun-
try does not require the approval of 
lhe Government? 

SHRI D. P. DHAR: I have been 
completely misunderstood by the hon. 
member, who ought to know ~  

The fact is that any collaboration that 
is entered into by a private party in 
. this country with another party in an-

other country has to be within the 
framework of the rules and regula-
tions, which include approval, which 
"an be granted only if certain condi-
tions were satisfied. 

SHRI G. VISWANATHAN: 1 want 
to know whether the monopoly house, 

are also going to be allowed to have 
~a a  v.lith Russia, inasmuch 

d, d,e Government of India has ~

~  in bringing Russia also into 
the system of mixed economy. 

SHHI D. P. DHAR: It will oe con-
sidered when such a collaboration 

arrangement is brought to tne notice 
of the Government for their sanction. 

The question has not so far ansen. 

SHRI ATAL BIHARI VAJPAYEE: 
W ha I Is the policy of the Government 
111 thIS regard? 

SHRI D. P. DHAR: There are eer-
lam rules and regulations, which are 
published and which ar" com' nOll 
knowledge. accordingly tll which colla-
borations are permit1P,'. Then' :lre 
certain ~  under lI"hien mono-
poly houses are to function both wilh 
regard 1o ILeir ~  ar.cl 31so 
new inve,tments. whether they are in 
collaboration with some other party 
or without collahoration. 

SHRI DINESH CHANDRA ~ -

v,' AMI: Apprehensions have tJl'en 
expressed in some quarters tL at 
in the name of colla\:oration >ome 

of the political powers, whose poltli-
cal influence is dwindlmg in ce .. taU, 
countries, are lrying to bring !Jilek 
their power in India. In view of that 
matter, may I know whether gO\ ("m-
ment have evolved any defini!.e policy 
in the matter of collaboration with 
other countries"! 

SHRI D. P DHAR: The hon. 
Member has raised a question \\·Ilier., 
in my humble opinion, has no rele-
vance to the question that we are dis-
cussing at the present moment. But 
T would like to state very categori-
cally that India, being what it ie. is 
not going to be the dumping ground 
of the rejectees of the world . 

Setting up of Industries in Backward 
Districts or North Bt'nJ:"al 

-510. SHRI R. N. BARMAN: WIll 
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to stat,,: 

(a) whether Government have any 

proposal to set up industries in the 
backward Districts of North Bengal; 




